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.- :0;A^No.l&74/96

Hon'ble ShFT RiK.Ahooda. Wefflber(A)

New Delhi, this 4th day of March, 1997

Shri Gautaii)-Kumar "
r/o 656, Sector VII > -
M.B.Road, Pushpvihar -
New Delhi - 110 017.

(None for the;applicant)

•  ■v-Vs.

1,. Union of Indiav through
Director
Directorate of Estates
Nirman Bhawan
New Delbi- - llO' Ollv. ,

2. Estate Officer - -
Directorate of Estate
Nirman Bhawan ^
New Delhi - 110 Oil.

Applicant

Respondents.

(By Shri R.V.Sinha, Advocate) - t
-  0 R D E R(OraT): - ■

It is noticed that the none had appeared for the
applicant on the last three occasions, namely, 1».2;1997,-
03.2.1997 and 30.1.1997. Today also none has appeared on
behalf of the applicant even on the second call. In view df
this positioh, the OA -is dismissed for default and
non-prosecution. - -- •
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(R.K.AHOO»
MEMBERtA)


